CENTRAL _ADMINISTRATIVE TRIBUNAL _ ALLAHABAD _BENCH
ALLAHABAD .

= -
A

Allahabad this the Ql day of 1996 .

Hon*ble Mr., Justice B.C, Saksena, Vice-Chairman
Hon*ble Mr, §. Das Gupta, Adminigtrative Member.

|
J. Original Application no. 260 of 1992.
Shiv Narayan Pateriya, S/o Shri R.R. Pateriya, R/o Gane
dhi Nagar, Nai Basti, near Ploice Chowki, Lalitpur.
+e. Applicant.
Versus _
’ i. Union of India tﬁrough General Manager, Central
Railway, Bombay, VI.
ii. Chairman, Railway Service Commission { now known
as Railway Recruitment Board), Bombay Central,
Bombay.
iii. Divisional Rasilway Manager, Central Railway, Jhansi.
s e ReSpOndents
Alongwith
b N Origingl Application no., 261 of 1992.
Ghanshyam Dass Chaurasiya, S/o Shri H. Chaurasiya,
i R/o 9, Ganesh Bazar, Jhansi.

ess Applicant.

Versus

i. Union of India through General Manager, Central
Railway, BombayyT.

ii, Chairman, Railway Service Commission {Known as
Rzi !way Recruitment Board now), Bombay Central,
Bombay.

Baenmanmdant o .
negnnoniiente .

)
L I r -

2. Original Application no. 262 of 1992,

Bamashanasr Tripethi, S/o Sri H.L. Tripathi, R/o 4,

S-]:if' 51 :-‘-li\‘f-xi’ jhansi.
.es Applicanz
Versgus
"miag through Gercrcol Yongger, Cenlill

Ll owav, Boapav VDB
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ii. Chairman, Railway Service Commission (how known
as Railway Recruitment Board)}, Bombay Cenatral,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

e Respondents.

k. Original Applacation no. 203 of 1992.

Ram Kumar Mamdeo, S/o Sri Sitaram Namdeo, R/o 474 near
Bitari ji ka Mandir, Babina Cantt, District Jahnsi.

se. Applicant,

Versus

i. Union of India through General Manager, Central
Railway, Bombay Vi.

ii, Chairman, Railway Service Commission (now known
.as Railway Recruitment Board), Bombay Central,
Bombay.

+++ Respondents.

&. Original Application no. 264 of 1992.

Rakesh Kumar Srivastava, S/o Sri V.P. Srivastava, R/o
Behind Normel School, Gooler Naka, Banda.

«+. Applicant.
Versus

i. Union of India, through Jeneral Manager, Central
Railway, Bombay VT.

ii. Chairman, Railwav Scrvice Commnission (mow known

as Railway Recruitss ot Loarl;, Zombey lertral,
Bombay V1.

iii. Divisional Hail .way Manager, Centrgl Hailway, Jhansi.

... Respondents.

€. Originel Acclicetion ro, 267 € 1302
K. Aleka Waker =1, [/5 S 1. Vei. ws.3r=ar, /¢ 42
Norsinah Par Tovisg, Jharnol.
Loarn
Vel
i. Uniosn of 1 3 Thro vV wareras & C;ent?‘al
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Railway, Bombay VI.

ji. Chairman, Railway gervice Commission (now known
as Railway Recruitment Board), Bombay Central,
Bomba}' .

.+. Respondents.

4. Original Application'no. 266 of 1992.
Dilip K mar Agarwal, S/o shri N.C. Agarwal, R/o 45,
. 4

Clidiwiydiia, onaiisse
«». Applicant.
Versis

i, Upion of India through General Manager, Central
Railway, Bombay VI. ‘

5i. Chairman, Rallway Service Commission (now known as

Railway Recruitment Board), Bombay Central, Bombay.

1ii. Divisional Railway Manager, GCentral Railway Jhansi.

.+« Respondents.
Coh - 267 oF 1992

/// ¢ Avdhesh K mar Vaidh, S)o Shri U.S. Vaidh, R/0 131
p Devri Mohalla, Ranipur, District, Jhansi.
o Applicant-
Versus
i. ' Union of India through General Manager, Central
Railway, Bombay VT.
1i. Chairman, Railway Service Commission { nowr known
as Railway Recruitment Board), Bombay Central,

Bombay.

e Respohdents.

q. orisinal Applicatiorno. 268 of 1992.

Satys Prakash Dubey, s/o Sri B.P. Dubey, C/o Bundelkhand
Medical Stores, Nariya Bazar, Jhansi.

ses Applicant.

Versus
i. Union of India through General Fanagez, Cemtral
Poilaay, Pombay VI
i, nairman, T eilway Scrvice Commiscion (o kKRood
©s 22ilway Fecruitment Board), Soabay Certrel
82inb

\

69*0'4/,-
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-8 Original Application no. 269 of 1992

Sripal Singh. s/o shri Rajjan Singh, R/o Post and Village
Chirhul, Distt. Etawah (U.P.).

 eee Applicant.
Versus
i.  Union of India through General Manager Central
Raulway, Bombay VT.
1i. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,

Bombay.

iii. Divisional Railway Manager, C-ntral Railway, Jhansi.

... Respondents,
i{f. COriginal Application no. 270 of 1992,

Rajesh Kumar Srivastava, S/o Shri I.D. Srivastave, R/o
86 Chandra Shekhar Azad, Ganesh Bazar, Jhassi.

ees Applicant.
Versus

i. Union of Indis through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission ( now known
as Kailway Recruitment Board), Bombsy Centrsal,
Bombav.

j34. Divisional Railway Manager, Central Raillway,
Jhansi.

wee Recuocnrents.

1%. Origingal Application no. 271 of 1992.

Prakash Lodhi, $/o0 Shri Brish Bhan Lodhi, R/o Gram and
Post Rhamboisir, Tehsil Talbehat, Distt. Jhansi.

en e Applicant.
Versus

i, Lot of India 2hrough Gereral ManageT, Central

L]

) Noilaos Tatvice Cortiission {nom hrawd
Foilyay Beotoltment Boarc), Bombay Certzal,
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$3i. Divisional Railway Manager, Central Railway,
Jhansi.

ee e Responden'ts.

12. Original Application no. 272 of 1992.

r

s/o shri Madan Mohan Lal Mishra, R/o
i.

hra
han

3
Tdman
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o Applican't.
Versus

i, Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway service Commission (now known
as Railway Recruitment Board), Bombay Central,

jii. Divisional Railway Manager, Central Railway,
Jhansj—o . .

ter RespaﬁdentSo

1L. Original Application no. 273 of 1992.

Sayyed Aizaj Mohammad, s/o Shri s.I. Mohammad, R/©
682/6, Tondon Compund, Civil Lines, Jhansi.

... Applicant.
Versus

i Union of India through General Manager, C-ntral
Railway, Bombay VI.

ii. Chairman, Railway Service Commission,{now known
as Railway Recruitment Board), Bombay Central,
Bombay.

j3i. Divisional Rallway Manegel, Central Railway,
Jhansi.

... Respondents.

14, Original Application no. 274 of 1992.

Beepak Babu Rawat, S/o Shri R.N. Rawat, BR/o 83 Chnatra-
salpura, Lalitpur (U.PL)

.. Applicant.
Versus

T crooroof Inmdia throuoh Senergl Manager, Toitin "
. 3i.way, Boubay V.

2y 69"6,'-
Y /
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ii. Chairman, Railway Service Commission { now known
as Railway Recruitment Board), Bombay Central,

Bombay.
jii. Divisional Railway Manager, Central Railway,
Jhansi.
es« Respondents.
18§,  Ortginal Application no. 276 of 1992.

Santosh Kumar Sharma, S$/o Shri B. Sharma, R/o 155/20,
Subhash Pura, Lalitpur {(U.P.)

s e Applican't.
Versus

i, Union of India through General Manager, Central
Razilway, Bombay VT.

ii. Chairman, Railway Service Commission (now known |
as Railway Recuritment Board), Bombay Central,
Bombay.

1ii. Divisional Railway Manager, Central Railway,
Jhansi. .

... Respondents§

1%. Criginal Application no. 276 of 1992.

Mahesh Chandra Sharma, S/o Shri R.D. Sharma, R/o 241
Outside Datie Gete, Berind Home Guard Training Center
Jhensi.

P AppliCant.
Versus

i, Union of Ipdia through General Manager, Central
Railway, Bombay VI.

1
bas
-

Choirman, Railway Recruitment Board (Priviously
voo.r ez Rallway Service Commission), Bombay
cortral, Bombsy.

.+« Responderts.

igiral Application no. 277 of 1002,

Fei. Urdhayaya. §/0 Sri H.S. Updhayaya, R/o Railway Qr.
T, G-l .7Ck, Agra Cantt.

+ ® f\\FFN:iCu:r\t‘
Versus

i Inltn ot India through Gerer. i iisnace, <o,
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Railway » Bombay VT.

Ghairman Railway Service Commission {nnw known
Bombay Ceptral,

ii.
as Rallway Recruitment Board),

Bombay.
iii. Divisional Railway Manager, Central Railway,
JhanSi- - .
R Respondents.
92

plication no. 278 of 19

om Prakash Rai, s/o shri P.P. Rai, R/o (C/0) Bhatriya
Lodge, Manick Showk, Jhansi.

Applicant.

Vversus
Union of India through General Managel, Central

Rallway, Bombay VI
sion {now known

Railway service Commis
© ombay gcentral,

i3. Chairman,
t Board),

as Railway Recruitmen
Bombay.
Central Railway,

iii. pivisional Railway Manager,

JhanSio
He spondents.

20. Original Application poO. 279 of 1992.

s/o sri B.L. Updhayaya, R/o 182/1

Ajal Kymar UpadhayaYas

Barubhonde la, Jhansil.
App licant.

. 0"

versus

uni:n of India t nrough General Manager, Central

L 51 lway, Bombay VT,
. :..ion (now known
d), Bombay Central

13, Cnairman Railway service T
as Railway Recruitment Boar

Bombay.

pDivisbonal Rakilway ManageT,

Jhansi.

iii. Central Railway,
Respondents.

24, Original Applicaticn no. 280 of 1992.

v LwaTap ANITWST, i ohal Ter
e via Romeh, Bistlo cnelese
... Applicant
noA
“:‘\(,:» llccg/—b

A
3
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i. Union of India through General Manager, Central |,
Railway, Bombay VI.

ii, Chairmsn, Railway Service Commission { now known
as Railway Recruitment Board), Bombay Central,
BOmbay .

iii. Divisional Railway Manager, Central Railway,
Jhansi,

+++ Respondents.

22. Original Application no. 281 of 1992,

Mahendra Kumar Tripathi, S/o Shri B.D. Tripathi, R/o
305/2, Jhokan Bagh, Jhansi.

es e Applicant.
Versus

i,  Union of India through General Manager, Central

”r

Railway, Bombay 7.
ii. Chairman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay, Central
Bombay., .

iii, Divisional Railway Manager, Central Railway,
Jhansi.

se+ Respondents.

23. Original &pplication no. 424 of 1992,

Hajesh Chancra Tripathi, S/o Shri A.S. Tripathi, R/o
Kaloo Kuywan, Tinwari Road, Banda.

LI N Applicant.

Versus
i. Union of India through General Manager, Central
Railway, Bombay VT.
1i.  Chsirman, Railway Service Commission (now krown
6s héllway Recuritment Bosrc), bimbay Certrel,
bBombay.,

1ii. Divisional Railway Manager, Central Railway, Jhansi.
««« Respordents.

ok, ‘Ti3inel Application no. 425 of 1995,

h¢3<;u ”;L*: swasthi, 5/» shri L.s. Awssthi, P/c 7¢

v DGTU BEozar, Jhensi.,

ce Applicaa,




e — T

/( 9 //
 versus

i. Union of India through Ge-ne"ral MgnagerT, Central
Railway, Bombay Vie.

11. ICh‘ir ;;"
114, DA
] ”
24. Origingl Applicatic}n no. 428 of 1992« | :
Jomaluddin Khan, S/e shri N.U. Knen, /o Deen Diyal Nagar - *
C/o A.B.Me. Building Materiak, Nandanpura, Sipri Bazaly
Jhansi. _ : : L i S P
. ;q._ bplicant- _
| vi}“fybrsus '
i. Union of India through General Manager, Central
~n_ 7 sRailway, Bombay VI. : .
i3, Chairman, Railway Recruiiﬁent Board (Previoﬁslyk
knonw as Raklway service Commission), Bombay
Central, Bombay. |
iii. Divisional Railway Manager, Central Railway,
Jhansi.
... Respondents.
26, Original Application no. 429 of 1992.
< vinod Kumar Awasthi, S/o Shri R.,R, Awasthi, R/o Mohalla

Hatwara, P.O. Talbehat, Distt. Lalitpur (U.P.) » E
sv e Applicant.
Versus

i. Union of India through General Manager, central
Failway, Bombay VvI.

{4. Chairman, Railway Service Commission (now known
as Railway Recpuitment Board), Bombay Central
Bombay. .

, 4ii. Divisional Railway Manager, Central Ratlway,
Jahnsi.

... Respondents.
aaeoocolo/“

\
L
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27. Originsl Application no. 916 of 1992

Madhukar Deo Pandey, S/o Shri R. Pandey, R/o FPost
Baldeo, Distt, Mathura (U.P.}.

«es Applicant,
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

=

ii., Chairman, Hailway Recruitmenl E2.o-2 [Previously
known as Railway Service Commlsslon), Bombay
Central, Bombay.

iii, Divisional Railway Manager, Central Railway,
Jhansi.

ess Respondents.,

2@.  Original Application no. 918 of 1992.
Rajendra Kumar Srivatava, $/o Shri v.S. Srivastava, R/o
554/7, Chitra Gupt Bhawan, Adarsh Nagar, Sipri Bazar,
Jhansi.
eve Applicant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Recruitment Board, Bombay, Cenm
tral (previously known as Railway Service
Commission).

iii. Divisional Railway Manager, Central Railway,
Jhansi.

* RespondentSo

29. Original Applicstion no. 920 cf 1922.

Ram Gopal Rai, S/o shri B.L. Rai, R/c 29 Ramlila Nazidan,
Babina, Distt., Jhersi,

[ Appiligr?'L

Ve sus
i. Union of India through Zen=r=1 Manazer, Ceniral
Railway, Bombay VT.
ii. Chairman, Fallway Recraltment Bozrd (Frovizusly
CTOWR a8s RaJEW?v Service ComTilssiir, L Hioay

C:ntral

1‘:1, .'l|lj.1/-‘
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jii. pivisional Railway ManageT, Central Rallway,
Jhansi.

FRPN Re spondents.

30. Original Application no. 922 of 1992

pankaj Kumar Gupta, s/o shri S.B. singhal, R/o Rly.
Qr. No. MB 178-4, Station Road, Agra Cantt.

P App licant .

“
Versus
i. ynion of India through General Manager, Central
Railway, Bombay VvT.
ji. Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bambay
Central.
iii. Divisional Railway Manager, Central Railway,
Jhansi.
... Respondents.
3. Original App lication no. 923 of 1992
Pr adeep KumaT, s/o shri P. Narayamn, R/o house no. 472
near Bihari Ji Ka Temple, Babina, Jhansi.
... Applicant.
versus
i. Union of India through Gener al Manager, Central
Rablway, Bombay VI.
ji. Chairman, Railway Recruitment Board (previously
4. known as Railway service Commission), Bombay

central.

13i. Divisional Railway Manager, Central Railway,
Jeansi.

) Res;\OﬁjEDts.

3% Original Application no. 924 of 1992

Madhuwala Khare, w/o shri R.K. srivastava, R/o House no.
243/8, Nainagarh, Nagar, Jiaisis

Versus
i, Unicn 2f 1ndia through nerneral fanagder, Central
Rajiwrv, tonbay VI.

it

y
L eeeeel2l
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ii, Chalrman, Rallway Recruitment Board (Previously
Known as Railway Service Commission), Bombay

Central.
i1ii. Divisional Railway Manager, Central Railway,
Jhansi,
++. Respondents.
33. Original apnlication no. 1072 of igoz

Mohamnad Israil, S/o Shri Mohd. Gani, R/o ward No, 2,
near Railway Station Harpalpur, Distt. Chhatarpur.

“se App lic ant.
Ve'rsus

i, Union of India through General Manager, Central
Railway, Bombay VIT.

ii. Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

.+ HRespondents,

3k Original Application no. 1073 of 1992.

Jagdish Prasad Tewari, S/o Shri Baij Nath Tiwari, R/o
Village Sunrahi, Post Tindwari, Distt. Banda.

ses Applicant.
Versus
i. Union of Indis through General Manager, Central

Railwey, Bombay VT.

known as kel v Service Cormmliscior olote

ii, Chairman,hhailway Rec:uitment_aae,rc‘_5 %previously
Ly OO Y
€entral

iii. Divisional Railway Manager, Cerircl he ilmay,
Jhansi. -

ese Hesponzae-ois.

34, Original Application no. 1074 of 1732

T.zdwat Swarus Sharma, 3/o0 Shri Uls. Snar-e, a0 72,
I.and Dwar, Gokul, Matrnura. (U.P.)




e

* /713 1
~ 91 .
Versus
i. Union of India through General Manager, Central (
Railway, Bombay VvT. \
4i., Chairman, Railway Recruitment Board (previously

known as Railway service Commission), Bombay
Central. .

1ii. Divisional Railway Manager, Central Railway,.
Jhansi. - -

h | ave Besponde'ﬁtS-

16, Original Application no. 1075 of 1992.

Mohd . Aslam Khah, s/o shri Mohd. Yusuf Khan, R/0 114,
Mewat ipura, Jhansi.

cee Applicant.
Versus

i. union of India through General Manager, Central
Railway, Bombay VTe.

13, The gecretary, Railway Recruitment Board (previo-
us ly known as Railway service Commission) , Bombay
Central. '

iiiy Divisional Railway Manager, Central Rallvay,
Jhansi.

ves Re spondents.

3y. Original Application ﬁo. 1076 of 1992.

Bharet Bhushan, s/o shri Keshav D,ss R/ o Poonch, Moth,
Distt. Jhansi.

... Applicant.

Vversis

ie Union of India through Genersl Managel, Central
Railway, Bombay vT.

43, Chairman, Rai lway Recruitrent Boerd (previously
éno¥n ?s Railway Service Commission), Bombay
entral.

$33. Divisional Rat lway Mananel, certr 1 Railway,
Jhaﬁsi -

coe Respondents.
33. griginal Applicaticn Tv. 107 of 1992.

-

Ashok Finias Feimay 5/2 3ozl el veyra, R/0 193, purani
Nagih.oo, 4nansl.

..X AppliCant.
?_\ .'...a.la/-—




ii.

iii,

9.

Shakil Ahmad Hasmi,
Post FPenwari, Distt. Hamirpur.

ii.

iii,

ko .

Viiay Kumar Dwivedi,
Takali (Hastam) P.O.
Di=tt. BE_nda.

«+s  Applicant
Versus

i Jnior. of India through General Manager, Central
Radlway, Donbay VT,

ii. Cheirmen heilway Hecruitment Board (previously
known as Railway Service Commission), Bombay
Centrala

i1ij. Divisiorial Railway Manaser, Central Railway, Jhansi.

+.. Respondentis.

44 . dricinal aprlizstion ro. 1083 of 1gan

S».‘ :ay KU;’_-,_}“ ba ~+ ’-3/:: Shri AGBEIJFSri\/aSta"’a, u‘fo

1232 anohes Tl 2 Thamed

[ x4/

Versus

Union of India through General Manager, Central ‘ |
Railway, Bombay VT. ‘

Chairmsn, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

Divisional Raiiway Manager, Central Rai lway,
Jhans;. , - ,

Respondents.

L

Original Application no. 1078 of 1992

S/o shri W.A, Hasmi,

R/o Devganpura,
(U.P.).

Applicant.

* e @
Versus

Union of India through General Manager, Central
Railway, Bombay VT.

Chairman, Railway Recruitment Board (previously
known as Railway service Commission), BOmbay
Central. :

Divisional Railway Manager, Central Reil ay,
Jhansi.

Respondenfs.

Original aApplicetion ne. 1081 cf 1992,

S/o Shri C.S. Dwivedi, R/o Village
Hastam, Vie Khurhand Station,

|
i

P g’«'\pplifjjﬂt [

o :
a\_\\ Ry
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® jioe A/

versus
i. Union of India through General ManagerT, Bombay VI

ii, Chairman, Railway Rnguitment Board (previously

known as Railway Service Commission), Bombay
Central.

iii. pivisional Railway Manager, Gentral Railway, Jhansi.
Y ‘Reébondents.

ha 43, Ouiyinal Appliveticn nC. 1205 of 1002
vinod Kumar R. Shrotiya, s/o shri Raja Ram, R/o M. Lal Ganj
Rampur, Jhansi.
... &pplicant. : i
Versus
i. Union of India through General Managerl, Central
Rai lway, Bombay VT.
ji, Chairman, Railway SeIvice Commission( now known as
| Railway Becruitment Board), 8ombay Central.
13j, Divisional Railway Managerl, Central Railway, Jhansie.
vee Réspondents.
4. Original Application no. 614 ci 1993,
Ajit Kumar Srivastava. s/a shri K.B.L. srivastava, R/0
902 Kalyani, D Civil Lines, Unnaod.
ces Applicant.
Versus
Y i. Union of Indie through General Managel, Central

Railway, Bombay VT,

i3, Chairman, Rallway Recruitment Board, Bombay Central,
Bombay.

531, Divisicnal ailway MarageT, central Railway, Jhansi.

see ReSponden‘tS.

aly. Original Application no. 1060 of 1993.

Anand Kumar Sharma, $/0 Shri BeS. Sherma, R/O (C/o) Shid
G.D. Mishra, Pratap Ganjpura, Jagdalpur, Distt. Bastra.

se * Applican't.
Versus
i, Uricrn of Tpdla s arough 3uneral Manacel, Centyal

i

...cléf'

\
e




Hailway, Bombay VT.

~

ii. Chairman, Railway Recruitment Board, Bombay Central
Bombay.

iii. Divisional Railway Manhager, Central Railway, Jhangi.

++. Respondents.

46 Original Application no. 1465 of 1993 -
Senjiv Kumar Tiwari, S/o shri R.N. Tiwari, R/o Gandhi Nagar

Konch, Dicgtrist Jalaun.
e Applicant-
Versus

i, Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway, Jhansi.

P RespOI'!dentS-

46. Original Application no. 20 of 1994

Arvind Srivastava, S/o Awadh Behari Lal Srivastava, R/o
307, C.P. Mission Compund, Jhansi.

«+«s Applicant.

Versus
i, Union of India through Secretary, Railway Board,
Ministry of Railway, New De lhi.
1i.  General Manager, Certrsl Railway, Bombay VT. ~
iii. Chairman, Railway Recruitment Board, Bombay Central
Bombay.
.o+ Respondents,
af . Criginal Applicatiosm no. 0 of 1304

Promod Srivestava, $/o shri S.S. Srivastava, R/o 157,
Chaturyana, Jhansi.

LA A‘DpliCa"lt.

Versus
ie Unicn of India tnrough General Manager, Central
tallway, Bounbay Vi
S Chairmen, oo T roltment Board, Bombay Centr=1I,

ll
t
L\ 3 E N .L 7“
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1ij. Divisional Rai lway ManagerT, Central Rallway, Jhansi..

PRI Respondents.

43, Original Application no. 402 of 1994

Lala Ram, S/o Shri Kashi Ram, R/o 487/3, Near Junior
High Schooly Naj Basti Jhansi.

se e Appli..a!".ta
L}
versus
i. Union of Indla through Secretary Railway Board,
Ministry of Rallway, New Delhi.
3i. General Manager, central Railway, Bombay VT.
jii. Chairman, Railway Recruitment Board, Bombay Central
Bombay. ‘
... Respondents.
a4q. Original Application no. 413 of 1994.
Mahendra KumaT Agnihotri, s/o shri Bhogi Ram Agnihotri, R/ o
422, Station Road, Lalitpur.
... Applicant.
versus
i. Unior of India through secetory, Railway Board, .
Ministry of Raiways, New De Lhi. |
jj. General ManageTl, Gentral Railway, Bombay VT, |
iii. Chairman, Railway Recruitment Boaxrd, Bombay central,
X Bombay.

... Respondents.

B,
1
£D Driginel Application no. 488 of 1994. Ty
¢ ar 31 Kur - Bhatnagar, g/ o shri K.B. Bhainagdal, R/ o near
" .E. Coleny, Civil Lires, Lalitpur.
en @ App licant '
L e i

Counsel for the applicant Shri R.K. Nigam.

Versus
i, Unior of India through Secretary, Railway Roard,
ninistry of Railways, New Delhi.
ii. General Manager, Centrsl Reailway, Banbay Vi
13, Cheirman, Ralway Recwult--ri Board, fomb.V Teovw o,

e b

P L -
6e * I.c o —"}n-\ja- -
Counsel for the Respondents Shri A.V. Stivastava.
Al

.t e 2 B i




5{+  Original Application no. 141 of 1988

Kni, Indra Singh, D/o Late shri Chandan singh, R/o 536:
Nanak 3anj, Sipri Bazar, Jhansi.

R Applicant.
Counsel for the applicant. sShriAlok Dava

Versus

* TLe 10l e o T gs
1. Lk Onich o3 ﬁ“dlc thrOU“h th9 GEREEEl M ﬂagﬂT

Central Railway, Bombay VT. TR

ii. Raillway Serivce Commission, Bombay.

.++» Respondents,

Counsel for the Respondents. Shri H.P. Qhakorvorty
shri v.K, Goel.

ORDER (Regerved)
. JUSTICE B,C, SAKSENA,V,C,

These 50 O.As invelve almest identical questions of
fact and law, They are, therefore being decided by a common
order,
2. Tﬁe brief facts are that din the Empleyment Notice No%
2/80/81 was issued by the Railway Recruitment Board Bombay:
This Board was previously known as Rallway Service Commissient,

avntngtl 3

In the said Employment Noticolvarfbus non-t8chincal categoriesﬁ

e b

category No4 25 had been indicated for the post of Probationaryw

;
z

[

Asstt, Station Masters., The applicants state that they had

applied in response of the said Employment Notice for the said
post viz Category No, 25, They were called te appesr at the

- written test held on 21.,6,198]1, They were also shown as
successful at the written test and were called to appear at

an interview kexk held on 31.3,1982 at Bhopal or other

Cﬁﬂtreg, Tin e L N R TR T T e el bee s
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they were ssked to attend the psycholegical test held in the

office of the Respondent No'2 at Churchgato, Bombay on 1245 .82. :
The further case &f the applicants that thereafter a notice
was displayed at the notice board of the Respondent Noi2

) 1ndicating that some investigatiens are in precess and after

completion of the jnvesticatiens the results will be declared
and the appointment orders will be issued for which equal
numbera of posts were being reserved., The applicanty stated
that k% he made repfresentation on on ll.1ll.88 which got ne
response, e

3. In the meantime it appears that jthe candidates
filed OAs Under Section 19 of the A.T. Act before the Bombay

Bench and the said O-As were decided by an erder dated 14,2:.91
The applicants have also made reference to decisien by this

Bench of the Tribunal viz; (1) O.A‘. No', 936 of 1987
Smt. Raj Kumari Sharma Vsi Union of India decided on 15,%.91

(11) O.A. No, 318 of 1989 Rajesh Kumar Shivhare and Qrs Vsi,
Union of India decided on 30.941991%

4, The applicants further case is that after the
said judgments the applicants approached the off jice of the

Respondent not2 to bestow the same benef its arising out of
the said judgments to the epplicants but he was told that
ne should also bring such a direction from the Tribunal, The
applicant further contend that no inquiry had been conducted
in the matter end 2t any rate the applicants have not been

allowed to participate in the process of inquiry. Their
further case is that am én the entire examination has not been

carcelled and the appslntzent orasie rovw 1.agn issved and 8

%:)V ‘s .‘.pzo
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circulsr has alse been issued on the same subject on 314,90,
&, The Respondent ne%2 has filed a written stataent in
almost all the OAsi. Therein the plea'the O,As being barred by

under
limitatien as provided im Sectie 2] of the A.T.Act has been
raised, It has been siatid that as far as the applicants are
~snrarned. the final seiectien of kkiks Catsgory Neby 20 ==s

finalised during December 1986 and the name of the applicents
do not find place in the final panel issued, as they had

net secured adequate marks to qualify, The O.As were f iled

in the year 1992, A further plea taken in the counter affida-
vit is that the cause of actlen on the basis of which the O.As
are being filed sannot be sajid to have occurred within the

territerial jurisdiction of this Tribmal. The Empleyment
Notice was issued by the Regpondent No.2, the office of which
is at Bombay. TIr:. further plea taken is that the place of
stay of the applicant would not determined the jurisdictien

‘to file the O,4. It has alse been pleaded that the orders
issued by the CAT Bombay Bench eor Allshabad Bench does not

afford a fresh c¢ause of action and the O,As are barred by

time, It has been pleaded by the respondent no.2 that the

said circuler has no connection with the present petition,

It vas meant for fixation of seniority of selected candidates
ginne ihe petitioner has not qualifiec for finsl selection

he has no claim for appointment, No rejoinder affidavit

appears to have been filed in any of the O.As,

6, we have heard the learned counsel for the
piitizs. .
o erde _ '
7. We may first r&tu@xﬁhe prelininesy onjsctions with
m
wlu fo W manatainability of tese OA on T el b

\
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of want of territorisml jurisdiction, Admittedly, the
Employment Notice was issued by the Railway Recruitment
Board, Bombay and the result was required to be declared by
the Railway Recruitment Board, Bombay,. The applicants have

sought the relief of a writ of mandamus to be issued to the

respondents to issue the appointment order in fawour of thg

applicant within a time bound peried in consenance with the

judgnent cf thdés Tribunal in O.A. Not. 318 of 1989 dated

leeales
30.9.1991% since the respondent nok2 is moutsido territo-

rial jusilédictien of the Tribunal evidently such a directien
cannot be issued to the respondent nog. The provisions
of Art, 226-0f the Constitution of Indis will not goven the
sitasatioen, %‘::: territorial jurisdiction of the Allahabad
Bench of the Tribunal has been laid down,3& Section 19(1)
of A,T. Act provides that:
* subject to the other provisions of this
" Act, a person aggrieved by any order
pertaining to any metter within the
jurisdiction of the Tribunal may make
an application to the Tribunal for the

redressal of his grievance,”
Thus for the purposes of maintginability of the 0,A, the
sine quomnon is that ¥xa it seek redressal against any order

kax perteining to any matter within the jurisdiction of this
Tribma.l.‘vidently since the Railway Recruitment Board
Bombay, mspondent ne: .~ was cunpetent to declare the result
and it being beuhﬂicutside the territorial jurisdiction of
thes Benmh of t-hden Iriowmal the applicants cannot seek

*"\en’ é‘
redressal of ks grxevwce whifh of po* keias olven any
- - L e L I N I"t
Cppointment orcer py rec;ercent nell L 3 taotiiie af

undsr Sub Sec.,
powers conferred wix/ (1) of Secticn 1p A,T. Act the Central
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Govt, has issued a notification laying down the jurisdictien

of thc various Benches of the Tribunal, In Iespect of the
Allahabad Bench w,e f4% 1b1168%5 the territorial jurisdiction

kos indicated in the notificatisn dated 149488 which ws

_published in the Gazette of India Extraersdinary dated 1.9.88
at Pge 1 is ® Stste of U.P.(excluding 12 districts mentiened

under sl, noi4 under the jurisdictien eof the Lucknew Bench
weeof 15.1491), The final 1ist has also been shownn to have

been published by the rl;pondent no,2 at Bombay, Thus we

are satisfied that for want of territorial Jurisdiction this
Bench of the Tribunal cannot take cognizance of these O.As.
8. We may now proceed to ¢onsider the plea of the

O.A being barred by limitation which has been raised on behalf
of the respondent no,2., The selectien was made in 1982 and
vhen certain discrepencies was found inquiries were held and

¢/ completitien of the inquiry the final selection list was
" {Ssved 1n December 1986, The O.As have been filed in 1998,

Liesrly the O.As are barred by limitation cs provided under
section 2] of the A.T, Act, The learned Counsel for the
applicant submitted that similar matters were taken wp fer
consideration by the Bombay Bench of the Iribunal as also by

this Bench of the Tribunal and the decision by this Bench of
tre _‘ribunal in the eforesaid Ghs were rendered in September
1991 while the decision by the Bombay Bench of the Tribunal
was rendered en 14,2.9),

9!, It is fairly well settled that a decision of a

court or Tribunal does not af®~vd a freek cause of actiony,
In . : .
Tag question of law which cam: tec be deciced couid very well

' N
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fresh cause of actiont, The case law on the questien has been
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the decision by the iribunel &m ether case oTaffordéa 1

considered by the Madras Bench ef the Tribunal in & case 1
y
India and Ors, We are in respectful agreement with the view L

reperted in 1994(28) ATC 810 AJP.E.U Class III Vst Union of \‘

& . o B
taken in the said,ecision, We, therefaere hioid that the O.As |

are barred by limitationt | i

10. we may now proceed to analyse certain decisiens

cited at the bar. The Bombay Bench of the Tribumal vide its

judgment dated 1.4.2.93. had observed that most of the applicants | E
were not declared selected beuuse they have obtained less
than 150 marks The Bench in its docision rendered on 14.,2.91 j

mavRks cyeve :

wes held that the cutyf off & arbitrargylx as it laid down

certain qualifying marks in excess of 35% even though
suff icient nugber of persons were not going to join the

services amd even those whe had secured less than 150 marks
had te be appointed to fill the available vacancies which ‘.
were advertised /ﬁtain directions were given to the respo-
ndents(:to jdentify the actual number of vacancies in the Emplo-‘
yment Netice No. 2/81-82 and the vacancics in each categoery

have to be further esrmarked, This is for category no.25.,

(11) The respondents shall further find out es to how many

candidates, who appésred in the scic exananstion
s el e »

have been selected finally and given appointments
Several t
fSoxikxx other directions were also given which would not be

relevant for our purposes, Except to note that in compliance
whth the directions given in the sa id order the High Power
Committee gave its repgort, Thereafter & <ontenst petition was

o
po S

‘ad e ! ia the contarpt pebtiticn nenhoy - :h paesed an rder

A 5 . - -
ceted 6,u0.93 dicecting that all whes2 aswsiicants whe heve

-
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secured 105 cr more marks out of 3CC shall be deondd to.havo'
been recommended for Category No:y25 and the General Managers

1
h

frem the dats of receipt ef the orderl’ t"

' g
+

of the respective Railways shall take steps to consider

- p——— -

whether these éppllcantl can new be granted appeintuments

in the vacancies which we have indicated , within two menths |

b

11. The respondents thereafter filed civil appeals mo. :
1821-31/1994 and the Hen'ble Supreme Court vide its Judgment '
delivered on 294941994 set aside the order dated 64L10L93
passed by the Bombay Bench of the Iribunall It did not find
any arbitrariness in the cut eff marks which were also adopted
by the High Power Committee) Thereafter certain other
petitions were filed before the Bombay Bench, The lleading

O.A 45 280/91. The 14 O.As were decided by a common judgment
dated 1,2.95 and they were dismissed on the ground of 1limi-
tation as also on merits,

1z, The learned counsel for the respondents has also
rlaced for our consideration a decisjon rendered by the

Jabalpur Bench in 0.A, 405/88 decided on 6,2.95, The Jumpm )
toith 3
Bench took the view that,the decisions in 8ppeals by the

Henfbie Supreme Court through its judgment dated 29,9.,94,
Tne wotter his come to an end ant cismissed the Un hol.ing ipu*i
the applicants was not entitled to any relief. "
13, These O.As have hear to suffer the sams fate:, Theyf‘
are barred by limitation, not maintainable befere this Bench
and 2ven on merits ne case for interference is made out,.

il tie Qs arze therefore dismissed, No orders as te costs
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